Statement Regarding Commercial Courts Cases Of Hazaribagh Judgeship

No. of cases No. of cases Total cases No. of cases
pending (on ir{s fituted pending in the dis osed Average No.
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Sri Shatrunjay Kumar Singh,
District Judge-cum-Addl.
Sessions Judge — I-cum-Spl.
1 Judge A.C.B cum FTC of Rape 7 0 7 0 )
Cases cum Commercial
Appellate Court (J 0T
Miss Avanika Gautam,
ACJM cum Senior Civil
2 Judge— I cum Commercial 9 0 9 0 )
court (under District Level)
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Submitted Pr. District & Sessions Judge,

CMI/c

Hazaribagh




